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NornrrcAuoN s imiwai Pr e s s  C o u n c r  
A c t , 1978.

THE DEPUTY MINISTER IN THE
m i n i s t r y  o f  i n f o r m a t i o n  a n d
BROADCASTING (KUMARI KD- 
MUDBEN M. JOSHI): I beg to lay on 
the Table a copy each of the follow-
ing Notification (Hindi and English 
versions) under sub-section (3) of 
section 25 of th& Press Council Act, 
1978:--

(1) The Press Council (Amend-
ment) Rules, 19S1, pubJUhcd in 
Notification No. G.S.R. 629 in Ga-
zette of India dated the 4th July, 
1981,

(2) The Pre'ss Council (Ametid- 
ment) Rule.s, 1981, published in 
Notification No G.S.R. 723 in Ga-
zette of India dated the 1st August, 
1981. [Pifflecd ijj Library, Set: No. 
LT—2722/81].
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12.28 hrs.

MESSAGES FROM RAJYA SABHA

SECRETARY: Sir, I have to report 
the following messages received from 
the Secretary-General of Rajya 
Sabha; —

(i) “ In accordance' with the prii- 
visions of sub-rule (6) of rule 18S 
of the Rules of Procedure and Con-
duct O f Business in the Rajya Sa-
bha, I am directed to return here-
with the Income-tax (Amendment) 
Bill, 1981, which was passed by the 
Lok Sabha at its sitting held on the 
19th August, 1981, and transmitted 
to the Rajya Sabha for its recom-

mendations and to state that '.his 
House has no recommendations to 
make to the I^ok Sabha in regard 
to the said Bill."

(ii> “ In accordance with the pro-
visions O f sub-rule (6) of rule 186 
oi the Rules of Procedure and Con-
duct of Business in the Rajya 
Sabha, I aim directed to return here-
with the Compulsory Deposit

Scheme <Income-tax Payers) Am-
endment BUI, 1981, which was piss-
ed by the Lok Sabha at its sitting 
held On the 25th August, 1981, and 
transmitted to the Rajya Sabha for 
its recommendations and to state 
that this House has no recommen-
dations to make to the Lok Sabha in 
regard to the said Bill.”

(iii) “ In accordance with the pro-
visions of sub-rule (6) of rule 18(! 
o f the Rules of Procedure and Con-
duct o f Business in the Rajya 
Sabha, I am directed to return 
herewith the Customs Tariff 
(Amendment) Bill, 1981, which was 
passed by the Lok Sabha at its 
sitting held on the 26th August, 
1981, and transmitted to the Rajya 
Sabha for its recommendations m d 
to state that this House has no re-
commendations to make to the Lok 
Sabha in regard to the said Bill.”

12 30 hrs,

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

R e p o r t e d  P o w e r  S i i o r t a c e  i n  VAraous 
P a r t s  o f  t h e  C o u n t r y

5rr t ,
^  sr'nc ^  bj t t r -

1*1

[M r . D e p u t y -S pe a k e r  in the ChairJ

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRl 
VIKRAM MAHAJAN): Sir, I fully
share the anxiety of the HonT)ie 
Members regarding shortage o f powei 
in Bonfe of the States of the 
country. As a result of the varius 
step^ taken bj' the Government, there
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hai been a marked improvement Jn 
the power genferation throughout the 
country since October, 1980, The ave-
rage increase in energy production 
during the period October, 1980 to 
March, 1981, has been of the order of
13 per cent, and the overall increase 
in the year 1980-81 5.7 per cent. T'as 
trend has continued in the current 
year and in the first four months 
A pril—July, 1981, the increase has 
been as high as 17 psr cent (21 per 
cent from thermal, and 12 per rent 
from hydro generation) as compared 
to the corresponding period last yfar. 
Out of the increase of 21 per cent in 
thermal generation, 16 per ccJnt was 
achieved by maximising genration 
from the existing thermal units, the 
balance 5 per cent only coming from 
the new capacity additions.

The utilisation factor of the ther-
mal power stations during the year 
1980-81 was 44.7 per cent. This has 
increa/td to 46,7 per cent during the 
period April—June, 1981, as against 
only 43.6 per cent in the correspond-
ing period last year. It is our effort to 
maintain maximum generation and 
not to allow any short-fall in genera-
tion. It is hoped that with all the 
efforts we are putting in we will be 
able to achieve better plant utilisa-
tion of around 48 per cent for the 
year as a whole.

In order to meeJt the growing de-
mand, it has been programme^ to add 
19,666 M, W, of additional capacity 
during the Sixth Plan period 1980—85. 
All the schemes which are scheduled 
for commissioning during this Plan 
period have already been sanctioned 
and are in various stages of execu-
tion. Rigorous monitoring at various 
levels is being done to ensure com-
missioning o f fbe scheduled capacities 
to the maximum extent possible. 
Necessary assistance is a l^  being 
rendered to the States in r e ^ c t  of 
fcBsential key materials like «ament, 
steel, aluminium etc. As a meaaure of 
advance action schemes aggregating to

14,000 M.W. capacity to give beneii f̂t- 
in the Seventh Plan have also been 
cleared.

High priority has been given to the 
agricultural sector, 1 have advised all 
the State Governm ^ts to give a 
minimum of 6 to 8 hours supply to 
the pumping sets, and I am happy to 
inform the House that the State Gov-
ernments are giving highest priority 
to this sector.

The shortage which was about 16 1 
per cent in the year 1979-80, came 
down to 12.6 per ce*nt during 1980-81, 
In the current year (1981-82), iho 
shortage is likely to go further down 
to about 10 per cent despite incrfa.fe 
in the demand as a result of new 
connections during t ie  year,

Therf is at present no power short-
age in the Southern States of Kerala, 
Tamil Nadu, Andhra Pradesh and 
Karnataka. In the Western Region, 
the powtT production in Ihe first four 
months of this year increased by 12.4 
per cent. However, there is some 
shortage in tht States of Maharash-
tra and Madhya Pradesh. In the Eas-
tern Sector, -there has been marked 
improvement in thy power generation. 
In the first four months of this year, 
D.V.C. hag increased its generation by 
43 per cent, Bihar by 20 per cent, 
Orissa by 43 per cent, and West Ben-
gal by 2 per cent. The demand of the 
core sectors like steeJ and coal are 
met practically in full by D.V.C. In 
the Northern Region, there has been 
an increase of 15.4 per cent in the 
energy production during the first 
four months of this year. However, as 
there has been no rainfall during 
the month of August, 1981, the tub^- 
well demand has increased consider-
ably in the Northern Region, The 
States in this Region have, therefore, 
imposed restrictions on power supply,

I assure the Hon’ble Members fa t -  
we are fully_ alive to the need for 
improving power availability in the 
country, which is necessary for in-
dustrial and agricultural production.

1903 (SAKA) shortage in variouf 3 0 6
country
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I S h r i  V i k r a m  M a h a j a n ]  
fEh(j w o u l d  l e a v e  n o  s t o n e  u n t u r n e d  
t o  a c h i e v e  t h i s  o b j e c t i v e .

MR. DEPUTY-SPEAKER; Shri C. 
K, JafFer Sharief to make a statement 
regarding the derailment o f 121 Dn. 
Tamil Nadu Express at Ralapet sta-
tion (SC Railway) on. 31st August,
1981 after the Calling Attention is 

over.
SHRI ATAL BIHARI VAJPAYEE 

(New Delhi): Where is the Railway 
Minister? He should com e..........

MR, DEPUTY'SPEAKKR: After the 
Calling Attention is over, Shri Jaffer 
Sharief will make the statement.

SHRI ATAL BIHARI VAJPAYEE; 
Can you ask the Railway Minister to 
be present in the House?

MR, DEPUTY-SPEAKER: We are
not going to discuss it. What I said 
was that after the Calling Attention 
is over, he will make a statement.

SHRI ATAL BIHARI VAJPAYEE: 
You announced the name of Shri C, 
K. Jaffer Sharief, I have nothing 
against him. But I woujd like the 
Cabinet Minister to come .to the 
House. .. .

SEPTEMBER 1, 1981

MR. DEPUTY-SPEAKER 
Shri Goyal.

Yes.

SHRI MANI RAM BAGRI (Hissar): 
What do you mean by ‘yes’, Sir?

MR. DEPUTY-SPEAKER; The
Government has noted what Shri
Vajpayee has said.

K3JT ffTR

it ^
Tt JII ^ 5T'T̂ r

^  ^  frfei
^  f ^ T  I  1

shortage in variou# 303 
country aCA^
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q ?  «n f^  'Tr̂ r̂ : i f r ^ ,  ^  ^ r  ^  | %Ctx
5ft Tr^p^^T % ?i^T  %

^f|>qrtTTfr? 

^qr *ra"|- ^  ?i»^q- fr ^

% f^^r?i r??TR >T Rr nf^ ?fflf
^  I  rft q w n ;

^ r a  ^  Jft r^ ^  r «TTsn: 

s f t ^  f^ jrK  % f^cr 5iTq ?

gTrs-jgricr^q , w n frq  

iT^ ̂  ^ i f  ^r^iir ftp "rrsi-
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if gWT ? fk  5wt ViJT̂  %
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trjr^<p 'i‘r=n: î:rJi' i fh'^
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thortagt in vaiioru 316
country (CA)

SHRl RAM SINGH YADAV: 

Rajasthan,,... (InterT-uptions)

In

MR.  DEPUTY-SPEAKER;  Mr. 

Yadav, please sit down. You are not 
in the list. He will only reply to Mr, 

Goel. He will not reply to you,

< InterruptioTW)

MR  DEPUTY-SPEAKEK:  He  is

only replying to Mr, Goel. No. No. 
You are a learned person. You can go 
through the rules.

: 3f̂r âf: TTsr-

^  ̂?iTRr Wh I

5FT¥̂  ^20 ?iTTR=r  ̂24

71̂ ?  I

I

«T; âr fUK  nti7?t ; If̂ JT̂TrT

«T! i-̂*T <T?T1T;i : 5TTR ir’-Trf ̂ ?ft 

TTir?m?r   ̂ fsispr̂r 

3T>T. 5rrsf(T 1  itT qrq- fft  fr

iTff fTi i-f  I  15rrT̂'5 ?frr T̂r 

i t  q.: Tir̂r̂̂ TR r̂ ?rrF̂-=t̂ |

g-orrrr r̂r r̂f I 1

?rh:  TspriT  11% -r? ̂*fr

^̂■  if, I,

*̂fl ?T  TiT '̂   ̂  I,

ĴTSFfiER  Tm qr-

sRiftT  Pr®̂ ?r  *rm Ir ̂  êrt

 ̂I 5fr

r̂̂irr if  f?qr |  f̂t 

?ir̂r;TT Tm:  |  tfr r̂';5r  ?rf

1̂  srr̂  ̂̂  _

?Ti ffcwr fqrt ift*T?T : Tnf?*TR . .
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MR, DEPUTY-SPEAKER: It is not 
a calling attention on Rajasthan. You 
can meet the Minister an^ discuss it.

^  | »flnr ^

T i t  ?

«rt f g w  *riTT5R : vr^rfTH 
availability ^ 5242 

?fh: t  4 990
irftrr I

SHRI A. NEELALOHITHADASAN 
NADAR (Trivandrum); The state-
ment given by t}ie Minister has 
nothing to do with the actual reali-
ties, In the second page, last para, he 
says, “There is at present no power 
shortage in the southern States of 
Kerala, Tamilnadu, Andhra Pradesh 
and Karnataka” . I hope the hon, De- 
puty-Speaker will he more aware of 
the fact that there is actually power 
shortage in Tamilnadu. The industries 
of Tamilnadu, including the litho-
printing press at Sivakasi and other 
industries arc- not in a position to 
function properly because of the 
power shoratge. Similarly, there is 
acute' powt’ r shortage in Haryana, 
Punjab, West Bengal ar*d Rajasthan. 
Nothing is mentiontd in this state-
ment about those States. The other 
day some friends from Haryana also 
shoutf^I from the Visitors’ Gallery be-
cause Of the power crisis in that State.

What is the main reasons for 
the power crisis? This Gfivernmcnt is 
not at al having any policy in regard 
to this Question, As soon as this Gov-
ernment took over, the Cabinet Min-
ister for Energy, Shrj Ghani Khan 
C'.iaudhuri issued a statement that 
power sector is going to be taken over 
by the Central Government complete-
ly. After sometime, he issued a state-
ment that the public sector undertak-
ings in the power sector are not work-
ing properly. I do not know whom he

was threatening, but he said. “ I am 
going to hand over the power sector 
to the private sector” . All these have 
created some apprehensions and  ̂
want certain clarifications.

The quality of coal supplied to the 
thermal power units is not good. 
There is moisture and ash content in 
the coal. Is the Government having 
any concrete proposal to improve the 
quality of coal supplied io the ther-
mal units?

1903 (SAKA) shortage in rartott* 3 1 8
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While we are having this power 
crisis, a number of hydroelectric 
schemes sponsored by the various 
State Governments are pending with 
the Central Electrical Auhority 
awaiting clearance. For example, Ke-
rala, which is even now in a position 
to supply electriciy to Tamilnadu 
and Karnataka has presented eight 
Ecbemesr

13.00 hrs

The schemes are;

1. Lower Periyar Hydro Electric 
Scheme,

2. Kuriaikutty-Karappara Multi-
purpose Scheme.

3. Kuttiadi Augmentation Hydro 
Electric Scheme.

4 Kerala Pandiyar-Punnapuzha 
Hydro Electric Scheme.

5. Mananthody 
Scheme.

Multi-purpose

fi. Kallada Power Generation 
Scheme.

7, Silent Valley Hydro Electric 
Scheme.

8, Puyankutty Hydro Electric 
Scheme.

All these have been pending before 
the Central Electricity Authority for 
clearance for a lonf* time. Recently 
the Electricity Minister of Kerala hw
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issued a statement that the Govern- 
men of India is showing a step-mother 
ly attitude towards Kerala in regard 
to giving clearance to these projects. 
1 want a clear answer from th& Minis-
ter on this.

I also want to know as to how many 
hydro-electric schemes are pending at 
present with the CEIA for clearance. 
When would the Government of India 
be pleased to give clearance to these 
schemes sponsored by the Kerala Gov-
ernment?

Previously there were reports re-
garding cooperation between our 
Government and USSK in power 
generation. Has something been fin-
alised in this regard; if so, what are 
the details?

There was some proposal for gene-
rating power from the ocean. Has 
some progress been made in that 
direction?

There was some proposal for cons-
tituting a regional power board as far 
as North-east is concerned. I think 
the hon. Minister of Energy has gone 
there to attend some conference and 
to do something in that regard. What 
are the details of that?

There are somes strong apprehen-
sions in the minds of the State Gov-
ernments that the Government of 
India is going to take over water and 
power resources. Recently there was 
a statement by the Minister of Elec-
tricity, Government of Kerala, that in 
the federal structure it would curtail 
the rights of the States if the Gov-
ernment of India took over water and 
power resources. What is the present 
stand of the Government in this 
regard?

SHRI VIKRAM MAHAJAN: I
want to correct the hon. Member. I 
have specifically stated in my main 
answer that there are no power cuts 
in Tamil Nadu.

SHRI A. NEEI.ALOHITHADASAN 
NADAR: The hon. Deputy-Speaker
ndU tell you.

^KPTEM B^ 1, 1981 Mhortage in variom; 3^0
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SHRI VIKRAM MAHAJAN: This is 
between the hon. Member and the 
Gov3rnment. The Deputy-Speaker 
does not come in at this particular 
stage.

MR, DEPUTY-SPEAKER: I 
only the Presiding Officer.

am

SHRI VIKRAM MAHAJAN; I am 
sticking to the view that there is no 
power cut in Tamil Nadu. So far as 
shortages are concerned I have speci-
fically stated in the main answer and 
in answer to the question put by 
the hon. Member just before him, 
that We have made tremendous im-
provements during the last one-and- 
a-half years.

SHRI A. NEELALOHITHADASAN 
NADAR: That is only on paper.

SHRI VIKRAM MAHAJAN; There 
arc some people who stick to this 
view. And the keep on repeating the 
same thing again and again. That does 
not take the matter any further. The 
hon. Member has asked the question 
and I am answering that. If it is 
wrong, you have certain other reme-
dies. So have patience, try to listen 
or keep quiet.

So far as the policy of the Gov-
ernment is concerned, it has specifi-
cally been made clear in the main 
answer. I have specifically stated that 
We have two-fold strategies. The 
first stratefiy is that we will meet he 
demand which keeps on increasing 
every year. The second is to reduce 
the gap which my friends have left 
in the last three Or four years.

This year we have succeeded in 
bridging the gap to some extent. The 
gap in 1979-80 was 18 per cent. In 
1980-81 we have succeeded in bring-
ing it down to 12 per cent. This year 
it will be brought down to 10 per 
cent. We hope that during the Sixth 
Plan the demand and supply will 
match.That is our plan Keeping this 
policy in view, in the Sixth Plan our 
target is about 20,000 MW, which will 
enable ue to match demand and sup-
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ply, ITie third policy o f the Gov-
ernment ol India is to meet the de-
mands of the agricultural sector. In 
this respect 1 proud o f the fact 
that the agricultural production this 
year is the highest so far ever achiev-
ed. . ( * f !

So far af schemes of Keiala are 
concerned, I have got a Ust here. 
Some schemes are pending, because 
they give rise to inter-State prob-
lems and unless all the States agree 
the Central Government cannot clear 
them.

SHRJ A. NKELALOHITHADASAN 
NADAR: What are those schemes?

SHRI VIKRAM MAHAJAN: Kutti- 
yadi Augmentation scheme involves 
inter-State problems. The Manantho- 
dy multi-purpose scheme we have 
forwarded to the Central Electricity 
Authority, Whatever lacunae are there 
they will try to get information from 
the State Government. Then the pro-
jects are finalized. The Kerala Gov-
ernment has not sent any reply so far. 
So far as i-ower Periyar is concerned, 

, certain clarifications are required, 
which they have not sent. For Kutti- 
yadi it i» the same problem. Kallada 
scheme we have practically cleared. 
So far as the Silent Valley is- con-
cerned, its various aspects are being 
considered, because it involves the 
ecological and other problems; it is 
pending. So far as one or two other 
scheme* are concerned, one scheme 
canoe to us in April 1981; the name 
of the scheme is not here. I think 
that is the latest scheme. We have 
assured the State GoveTOment that 
will clear the scheme as soon as we 

■' receive the clarificatiojjs.

S o  f o r  a s  c o o p e r a t i o n  b e t w e e n  U S S R  
a n d  t h e  G o v o m m e n t  o f  I n d i a  a r e  
c o n c e r n e d ,  w e  a r e  l i k e l y  t o  f i n a l i z e  
t h «  s g r e A M M M  i o r  1 , 0 »  MW o f  t h w -  
m a l  c e B « r a t i a « .  "  ^

170S L .a — 11.

So far as power from the oceaa is 
concerned, no country in the world 
ha« generated power from the ocean 
on a commercial seal. Certain exppri- 
ments are going on in spme countries.

So far as the Central Water Power 
Commission is concerned, it concerns 
the Irrigation Ministry and the hon. 

'Member may put the question to 
that particular Ministry.

MR. DEPUTY-SPEAKER: Shri Na- 
wal Kishore Sharma. You can safe-
ly leave Rajasthan.

SHRI NAWAL KISHORE SHAR-
MA (Dausa); I cannot leave it, 
because it is my State. I am very 
much concerned about it,

I iiave carefully looked into the 
statement made by the Minister io 
the House. It is gratifying to note 
that after the Janaa Governmen 
went out o f power, the power situa-
tion in the country has improved. I 
am in agreement with the Minister 
that the power situation has become 
very good. No doubt, the power gene- 
raion capacity has increased. But it 
is still much below the average ol 
many countries. The Minister 
should not be satisfied with this in-
crease. We should try to reach the 
optimum size, I would like to know 
what efforts are being made in this 
field and by what time the country 
would reach the optimum which i« 
desirable and feasible in this sector.

Further, Sir, power generation, ca-
pacity utilisation is not the only snag 
in this country. There are great los-
ses in distribution, as high as 21 per 
cent. What is being done in concrete 
terms. He says that during the coming 
two months the generation gap would 
be only 10 per cent. This generation 
gap can certainly be met if transmia- 
aion losses are reduced. May I know 
from the Minister as to what stepf 
feave been taken in that direction?

Thirdly, Sir, I would also like ta 
know from the Minister, though he 
says iiv the (tatement that effora w  
being made to expedite tfie eoinple-

19Q3 (iSAKA) shortage in variout 3 3 3
country (C4)
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tion disposal of power projects, yet 
80 far as I learnt there is a tug of 
war going on between the Ministry 
and the Central Electricity Authority, 
there is a dual control of both which 
is creating problems. What is being 
done with regard to this? I feel the 
Central Electricity Authority should 
be given much power, the ministerial 
or secretarial control should go out of 
it. It is here that the power projects 
are delayed. So, what is the thinking 
of the Government in that regard? 
These are the three basic questions.

Coming to the question of power 
generation in the Sixth Plan, the hon. 
Minister said that the generation of 
powef in the Sixth Plan would 'Je 
equal to the demand. May I know 
from  the Minister whether any assess-
ment has been made with regard to 
the demand for the Sixth Five Year 
Plan year-wi.=:o and what could be the 
addition to capacity and production 
year-wise? He may kindly give a 
statement in that regard.

Last but not the least, coming to 
Rajasthan, the Minister has categori-
cally stated that there is no power 
ihorlage. Looking to the statement. 
It is staled that there is no power shor-
tage in the Northern region also. My 
friend from Ghazipur just came to me 
and said that Varanasi Mandal, particu-
larly Ghazipur, is sufTering from po-
wer shortage, power famine, and if at 
a l l  power Is available it is hardly for 
two hours. I know of my own State. 
Whatver the Minister may say, there 
is a power shotrage in my State, I urge 
upon the Minister not to rely on the 
statistics which are being supplied by 
the Department because th e y  are illu-
sory, The statement and the statistic! 
which are supplied by the Department 
paint a rosy picture. So, kindly find 
It out and check up whatever I am 
Baying and then take action against 

the e r r e d  person who has supplied this 
fntormation to you b e c a u s e  now t h »  
M i n i s t e r  h a s  no source o f  i n f o r m a t lo m .

But i would only urge upon him to 
find out the facts as stated by me and 
as given to me by my learned friend 
from Ghazipur, I would also request 
the Minister to let us know wheather 
it is not a fact that he Rajasthan Ato-
mic power project has been out of or-
der for al ong time. Would he give us a 
statement now, and if not possible later 
on, on how many days in the year this 
Rajasthan Atomic Power plant has 
been out of order during the last one 
year, I would say that more than 75 
per cent of the days it has been out of 
order. I would also refer to « 
monthly periodical magazine, named 
Maya.

I would not like to go into the details 
of that magazine. In it certain allega-
tions have been put, Those are very 
serious allegations against the officials 
of the Ministry of Energy as well as 
against the foreign country. I do not 
want to go to the veracity of those alle-
gations, I would like the Minister to 
enquire into those allegations ijecause 
they are of a very serious nature. That 
should be looked into. This is what 1 
want to submit.

Coming to the Palna Lignite Pro- - 
ject the Minister has casually said that 
the Rajasthan State Government is not 
prepared to come with the finance and, 
therefore, the project is pending with 
the Planning Commission,Am I correct 
If that be the position, may I request 
the Minister to confirm this statement 
because it is a serious allegation 
against the State Government? So far 
as I understand Rajasthan is very 
eager to have Palna Lignite Project. 
Therefore, we urge upon the Minister 
to clarify the position.

With this I would expect the Minis-
ter to be more energetic as he U ■ 
Energy Minister.

M R  d e p u t y  S P E A K E R :  He U  a l -
ready Minister f o r  E n e r g y .

S H R I  V I K R A M  M A H A J A N  : Som* 
v a l u a b l e  s u g g e s t i o n s  h a v e  b e e n  m a d e
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by the hon. Member. Centain points 
have been made regarding shortages. 
In regard to shortages I have already 
answered in question to the hon. Mem-
ber who opened the Calling Attention 
matter that the assessment is made by 
C.A.E. The assessment is that in 1981- 
82 the energy availability of Rajasthan 
would be 5242 million units and the de-
mand would be 4990 million units 
which leaks a surplus of 252 million 
units. It can happen that in particular 
months for example, there are certain 
months when seeds are sown or when 
water has to be given. Out of twelve 
months in a year for two or three 
months shortage can be there because 
of the high demand. For eight or nine 
months in a year as the present posi-
tion stands, our assessment is that 
Rajasthan does not have a problem 
but in any case as the hon. Members 
have made out a case for Rajasthan, 
we will have a second look and find 
out how the Central Government can 
help R’ajasthan more. So far as the 
steps to improve the generation in the 
country are concerned. I had said ear-
lier a]so that though I have no way 
claimed that we have achieved an ideal 
stage, the point I have made again and 
again is that we are improving.

The power situation Tfi the country 
is improving. From 16 per cent of 
1979 shortage, we have come to 10 per 
cent this year. We hope to cut it down 
so that by the end of Sixth Plan not 
only we are meeting additional require-
ment of the country which rises at the 
rate of 10 per cent every year, at the 
same time the gap w'hidh has been 
left behind, we should be able to fill 
it up and demand and supply should 
match. That is what I have been say-
ing and I am repeating it again. So 
far as the requirements of 1984-85 are 
Concerned, I would like to say that 
the assessment of C.A.E. is that by 

I '984-85 the demand and supply would 
match. According to us the require-
ment of the country by 1984-85 would 
be 182050 million uftits.

The surplus should be _|- 3283 
niillion units of energy in the country

and the availability would be higher. 
As per requirement figures—182050 
million units would be the retiuii-e- 
ment and 185333 million units would 
be the availability. It means the sur-
plus would be 3283 million units by 
1984-85 in the country. So, the country 
as a whole would become surplus in 
power. We are going in for a na-
tional grid w'hich means that :rom 
surplus States and from the Central 
projects we will be able to transmit 
energy to the deficit States.

As the present progress i», as we are 
cutting down deficit by 2-3 per cent, 
obviously, if we maintain this rate, we 
should be able to bring it down to zero 
level.

So far as the steps are concerned, 
we are taking all the steps for im-
proving the generation of power. For 
example, we have set up a team of 
manufacturers, CEA engineers ano 
others which visit every plant in the 
country. Since October, they have 
visited about 30—40 plants in the coun-
try. Whei'ever the;/ have identi’led 

the deficiencies of the plant and sug-
gested the modifications, the manufac-. 
turers look into the !)rol)lems 0 " the 
units and then we see that these re-
ports are implemented. This is one 
of the basic reasons why the power 
in the thermal secto’- h;\s gone up.

1903 (SAKA) shortage in variouf 326
country (CA)

The other step that v.̂ e are taking 
is, as I have already mentioned, we 
are adding 20,000 MW of power In the 
next five years which will match the 
requirements of powex. We are taking 
steps to iniprove the existing capacity 
by assisting the State Electricity 
Boards, giving them plants, better-
ment programmes, identifying the defi-
ciencies in the design and equipment, 
arranging timely supply erf spares, both 
indigenous and foreign and arranging 
supply of adequate quantity of coal 
of the right quality. Our own engineers, 
our own coal experts, go to these power 
houses, sit there and monitor the plants 
with Plant Managers, in regard to the 
quality of coal, the number of com-
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plaints have been going down. In lact 
today, hardly 2 or 8 power stations are 
complaining about the quality of caal.
We have asked our coal experts to sit 
in the power houses and identify the 
mines which can be disconnected from 
power stations so that in future they 
do not get the quality of foal which 
they do not nee-l.

Similariy, we are taking over the 
training programmes to train new 
technicians and engineers. We are 
also giving refresher courses to the 
existing technicians and engineers. We 
have set up a society which is doing 
this job and we are making an effort 
to increase the capacity.

We are trying to help the State 
Electricity Boards to get cement and 
Steel so that the projects are not 
delayed. We are also monitoring these 
projects every day, every month. We 
take up the reports and call confer-
ences and tell thern, where they are 
lagging behind. Everything goes ac-
cording to the schedule.

These are the steps which we are 
taking to bring up the units within 
time and, at the same time, to im-
prove the generation of the existing 
units.

So far as U.P. is concerried, I have 
already given the figures and, we hope, 
In the next 6-7 years, we wiU be able
io double the existing capacity of U.P. 
Itself. Our assessment is that if UP. 
brings the plant load factor of the 
thermal power units at the all-India 
level, the problems of U.P. would oe 
comparatively much less. In fact they 
-will be able to improve the existing 
capacity. It can happen that in a 
particular month or on a particular 
day, the number of thermal units go 
In for forced outages. It may be 
a temporary problem. But on the 
whole U.P. should be able to improve 
•their capacity. Our teams are eolng 
to U.P. In fact, the Minister himself 
went to find out the problems o f Obra 
and disconnect the linkage of mines 
w h i c h  d o  not given proper c o a L  E v e r y  
l e c t o r  is  b e i n g  looked i n t o .  O u r  a s s e s s .
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meat is that if U,P. raises the plapt 
load factor from to all-Iadia levtl 
of 44,7 the problems would b e  ov«r 
and the margin would be reduced. In 
any case, recently, (or the last 3-3 
months, U.P. power generation is in-
creasing and, we hope, that enough 
would he done within 5 years so that 
U.P. does not have problems. In fact, 
we shall see that some new capacity 
is added from the Central sector so 
that this gap is m aie up.

So far as Rajasthan is concerned, 
about the problems of atomic power 
st«tio'ns  ̂ our assessment is that they 
are improving. But if the hon. Mem-
ber wantg to put specific questions, it 
is better that they are asked from the 
Ministry concerned which deals with 
atomic power stations. Our Ministry 
does not deal with that.

Regarding the Palana project, we 
have cleared it. The Deparment of 
Power has cleared the project. It is 
pending with the Planning Commis* 
Sion. So, whether the State Govern-
ment has money or it does not have 
the too money, it is better that the 
Hon. Member puts the question to !he 
Planning Commission, We have 
cleared the project,

I think that I have covered all the 
questions that the hon. Member has 
asiited.

As regards CAE, there is no con-
flict of projects so far as it is con-
cerned. |CEA has specific functions 
like monitoring and clearing of pro-
jects. Whereas Ministry’s work is 
totally different. We supervise all our 
corporations whic(h are constructing 
projects or EC programmes we look 
after that and we look after training 
programmes. There is no conflict bet-
ween CAE and Ministry, 1  ̂ fact, w* 
want to strengthen CEA more so that 
its effectiveness is more. It looks into 
the designs sent by the States, It, in 
fact, designs their projects also, if th*y 
want. It has a totally diffMent func-
tion. J-here is no duality,

I  h o p e  t h a t  w i t h  t h e  e f f o r t s  o l  t h e  
w o r l c e r j  a n d  w i t h  t h e  h e l p  a n d  l e a d e r -
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s h i p  o i  « i r  P r i m e  M in is t e r ^  t h e  p o w e r  
s e c t o r  w i l l  p r o e r e s s  f a s t e r  a n ^  w e  
w i l l  b e  a b J e  t o  m e e t  o u r  d e m a n d  w i t h i n  
t h e  n e x t  S ix t h  P l a n .

SHRI NAWAL KISfflOMl «1ARM A: 
Only one word. I do not want any- 
thing to be dooe by the Minister so 
far as RAPP is eonc«med. 1 know it 
is a different Ministry, I would like 
£he article published in the monthly 
maCazine from Kanpur may be looked 
into and it niay be passed on to the 
concerned Ministry. This fs lor your 
information,

SHRl VlKRAM MAHAJAN; So far 
as Gandhisagar is concerned, I just 
like to say that 1 have got the report 
on 27th August. The reservoir level 
o f  this year is J280.24 ft. against last 
year’s level of 1270 ft, therefore, 
Gandhi Sagar has more than last 
year’s. This is what I say.

1 3 .2 7  h r s .

ARREST OF MEMBER

MR. DEPUTY SPEAKER: I have an 
announcement to make.

I have to inform the House that the 
following wireless message dated 31 
August, 1981, addressed to the Spea-
ker, Lok Sabha has been received 
from the DISPOL, Hazarizagh, Bihar, 
loday: —

“ I have the honour to inform you 
that Shri R, L. P. Verma, MP, was 
arrested in connection with Jail 
Bharo Abhiyan of B.J.P. today on 
3I-3-198I afternoon."

1 3 .2 8  h i-s .

The Lok Sabhn then (idjoumed 
for Lunch till thirty minutes pa.st 
Fourteen 0/  the clocfc.

The Lok Sabha reassembled after 
lunch at thirty-three minutes past 
Fourteen o f the Clock,

[Mr , De pu ty -Spe a k s »  itt fhe^Cfiair]

S T A T E M E N T  R S .  D E R A I L M T N T  O F  
1*1 U P  T A M H .  N A D U  E X P R E S S  O N  

31 A U G U S T ,  1 98 1

MR. DEPUTY-SPEAKER: Statement 
by Minister, Mr. Jaffer Sharief, 

(fntemiptioiw)

aft v Ot to  : irrr

MH. DEPUTY-SPEAKEai: Ptease
listen to me. This will not go on re-
cord. Anything said without my per-
mission shall not go on record 

(/ntcrntptioTis) *•

MR. DEPUTY-SPEAltER: Mr Kedar 
Panday is out of Delhi, out of station, 
and in his absence, I am asking Mr, 
Jaffer S iarfe f___

ituTTt : irrj
^ I

MR. DEPUTY-SPEAKER: No point 
of order. Your point of order is not 
in order. There is vacuum in the 
House You must take my permission 
to raise the point of order. ,. .

SHRI MANl RAM BAGRI: With
your permission. S ir .. . .

MR. DEPUTy-SPEAKER: 1 am not 
permitting you to raise any point of 
order. I make it very clear that j^our 
point of order is not in order, i am 
not permitting. It is a very important
statement he is going to make..........
(Interruptiims), What is tliis you arc 
doing?. . . .

Uiitfrruptioiis)
MR. DEPUTY SPEAKER: I have al-

ready told you that Shri Kedar Panday 
is out of Delhi. Therefore, Mr. JafTer 
Sharief is making the statem ent....

(JnterrupfitMis)
MR. DEPUTY SPEAKER: l* e re  is a 

vacuum in the House. You cannot
raise a point of order____ You should
talie my permission. I will not allow 
any point of order., . .

(iMtprrupfions)

’ ♦Not recorded.


